NOTICE

In absence of Hon’ble Chairperson all mentioning of Fresh cases/ urgent listing/ listing
of I. A’s etc. be made before Hon’ble Mr. Justice A.l.S. Cheema, Member (Judicial).

By the order of Hon’b1e Chairperson

-sd/-
Registrar

NATIONAL COMPANY LAW APPELLATE TRIBUNAL

2" FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 18.02.2020 (TUESDAY)

COURT IV
10:30 AM

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial), Hon’ble Mr. Balvinder Singh, Member

(Technical) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical)

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Tirumala Infrabuild Pvt. Ltd. &Ors. Nilanjan Chatterjee | Shankar Dayal
No. 235 of 2018 Vs. Singh-R16
IDIO Construction & Industries (India)
Ltd. &Ors.
2. Comp. App. (AT) K.V. Brahmaji Rao. Rhea Verma
No. 126 of 2019 Vs.
Union of India, Ministry of Corporate
Affairs
3. Comp. App. (AT) Abhishek Sharad Soma Samantarai
No. 317 of 2019 Vs.
Registrar of Companies, West Bengal
For Hearing
4, Comp. App (AT) Enness Capitals Pvt. Ltd. & Ors. Vipul Ganda Y.Suryanarayana
No. 192 of 2019 Vs. Jagriti Ahuja (R19)
Hyderabad Securities and Enterprises
Part Heard Ltd. & Ors.
5. Comp. App. (AT) Mallina Bharathi Rao Jayprakash B. Somani| Mahima Singh-R1
No. 21 of 2020 Vs.
The Gowthami Solvent QOils Ltd. & Ors.
6. Comp. App. (AT) Hasmukh R. Patel & Ors. Debojyoti Arik Banerjee,
No. 42 of 2019 Vs. Bhattacharya Pradip Kumar Bajaj ,
Doloo Tea Company (India) Ltd. & Ors.




02:00 PM

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial), Hon’ble Mr. Balvinder Singh, Member
(Technical) and Hon’ble Ms. Shreesha Merla, Member (Technical)

For Hearing
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) C.Valli Narayan Aakanksha kaul Mandeep Kalra
No. 65 of 2019 Vs. Nitesh Shrivastava
C.Krishniah Chetty & Sons Pvt Ltd & Nishant Shankar
Ors. Isha Khurana
(R1) (R10)
Saneep Narain
N. Batra
Anjali
(R2)-(R7)
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